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For the Petitioner (s) : Mr. Sumit Bhadana and Ms. Richa, Advocates

For the Respondent (s) : Mr. Ajay Garg, Advocate for R-1 to R-13

ORDER
Ld. Counsel for the parties have filed order dated 21st December, 2017
passed by the Hon’ble High Court of Delhi in Execution Petition 267 /2015,

wherein among other clauses, it has also been undertaken that the present

request, adjourned to 2nd April, 2018,
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